In the CentralAdminlstratlve Tribunal
Calcutta Bench

’A.. .
MA Ne,268 of 1097
OA Ne.555 of 1997)

/PreééSE : Hen'sle Mr. D) Purkayastha, Judicial Member
Narayan Chandra Haldar

Vs

Egstern Railway

Fer the Applicant : Mr, B.C, Sinha, Advecate
Fer the ResPQEgdnts: Nene
Date of Crder : 10-9-98

CRDER

Nene aprears on behglf of the respendents., MA 268 of

11907 has been dispesed of en 16.4.98. Se, OA 555 eof 1997 will

ceme up fer hearing on the next date fixed en 16.12.98.

( B puTkayastha )
Member(J)




